REGD. erewr. ig.61é0. -33004/99 REGD. NO. D. L. -33004/99
Qpdu sirdls
The Gazette of India
@{&W‘Q’;HU’WLDITGN
EXTRAORDINARY
uas lI- ugd 3---giementLs 195ey (ii)
PART lI-Section 3---Sub-section (ii)
QYmamugsre rasflésiiul L g
PUBLISHED BY AUTHORITY
erewr. 732
No. 732
4gl Havedl, Uger, Go 28, 2008/@gmuievgm 7, 1930
NEW DELHI, WEDNESDAY, MAY 28, 2008/JYAISTHA 7, 1930
&SSO HMILD GHDL BOSHMD DeNLOEFSHLD
MINISTRY OF HEALTH AND FAMILY WELFARE
(s&mgmy wHmIb GHLDU oS )
(Department of Health and Family Welfare)
QsAutILES5D
NOTIFICATION
Lgl Slevadl, Go 28, 2008
New Delhi, the 28th May, 2008
2igame. 1246(E).-2_ewreyls umgismiL) whmib srblened s ib, 2006 (34 @er 2006) Qe Wifle) 1 Qe
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S.0. 1246(E).—In exercise of the powers conferred by sub-section (3) of Section 1 of the Food
Safety and Standards Act, 2006 (34 of 2006), the Central Government hereby appoints the 28th
day of May, 2008, as the day on which the provisions of Section 3 and Section 30 of the said Act
shall come into force.
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